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FACTUAL REPORT

Ref: Factual report in compliance to the Hon’ble NGT order dated 11/07/2023
in the matter of OA 37/2023 (CZ) Mrs. Krishna SinghVs. Bhopal
Municipal Corporation & Others.

Hon’ble NGT vide order dated 11/07/2023 issued following
instructions in the matter of OA 37/2023 (CZ) Mrs. Krishna Singh Vs.
Bhopal Municipal Corporation& Others. :-

“2. In our view, a substantial question relating to environment due to
implementation of Schedule enactments under NGT Act, 2010 has
arisen but before taking any further action in the matter, we find it
appropriate to obtain a factual report in respect of the allegations
made by applicant, for which purpose, we constitute a joint Committee
comprising Madhya Pradesh PCB and Collector, Bhopal who shall
visit the site, collect relevant information and submit a factual
report...”

In reference to the above order, a Joint Committee of the following
officials of the concerned departments is constituted and following officers
are included in the committee:-

(i)  Shri Brajesh Sharma, Regional Officer, Regional Office,
MPPCB Bhopal, Representing MPPCB

(i)  Shri L. K. Khare, SDM, M.P. Nagar, Bhopal, Representing
Collector, Bhopal

Shri Jainendra Chandel, Chemist and Shri Akhilesh Sharma, Assistant
Engineer (C), Regional Office, MPPCB, Bhopal were present during the
inspection. Officials conducted the visit of the site namely Nirmal Palace
Colony developed by M/s. Equator Construction at Khasra No 146/1/1,
Awadhpuri, Bhopal on dated 17/08/2023 and dated 18/08/2023. During the
site visit the residents of the Nirmal Palace colony were present along with
the representative of petitioner Shri Suneel Singh and the Advocate of
petitioner Shri Rakesh Singh. During inspection, a Panchnama is prepared
mentioning the issues observed and duly signed by the residents of the
Nirmal Palace colony, Awadhpuri and the officials of joint committee. The
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Panchnama is enclosed as Annexure-l. The Geographical location,
photographs and visual observations were recorded during inspection. The
observations are as follows:-

1. GPS locations of the Nirmal Palace colony, Awadhpuri, Bhopal are
recorded using a mobile- based GPS application. The photographs taken
during the inspection and location of the constructed building marked on
the google map. The Google map image and photographs are enclosed as
Annexure- 1.

2. The Nirmal Palace Colony is a residential colony located in Awadhpuri,
Bhopal on left side of 8.0 meter master plan road and just adjacent to this
road.

3. The advocate of petitioner has provided a Town and country planning
approved map dated 29/05/2000 of the Nirmal Palace Colony,
Awadhpuri to the committee during visit. The copy is enclosed as

Annexure - I11 The details of the colony are as under as per the given
map:
(A) Area Details:-
No | Details of Area Size in Sq | Remark
Meters
1 | Total area of colony 31738.83 | -
2 | Open Area 2983.00 Four areas are marked

as open and two areas
are marked as Park in

the map
3 Plotable area 7626.00 -
Commercial
4 Plotable area Residential | 7678.00 -
5 Plotable area for 2655.00 -
informal sector
6 Road Area 2741.63 -
(B) Details of Khasra:-
No. Khasra No Area in Acres
1 145/2/2/1 1.48
2 145/2/1 1.11
3 146/1/1 1.85
4 153/2 1.20
5 153/1 1.20




10.

11.

12.

13.

IG | 14714, 148/2 1.0 |

Almost all the plots of the colony are found constructed and occupied by
residents.
The water supply in the colony is provided by Bhopal Municipal
Corporation and narmada water is being supplied.
Sewer network is laid down in the colony and internal roads are found
made of cement concrete. RCC storm water drains are provided along the
internal raods of the colony. Housekeeping is found good in the colony.
Two main open areas are shown by the residents of the colony to the
committee during the visit. One open area is located just in front of
petitioner’s house i.e. house no 90 “B” and another open area is located
at the end of the east part of the colony.
One RCC structure is found under construction in one open area of the
Nirmal Palace colony, Awadhpuri, Bhopal infront of petitioner’s house
i.e. house no 90 “B”. This open area is surrounded by the houses of
residents and RCC road is constructed all around the open area.
The under construction RCC structure is for the establishment of
Sanjivini clinic meant for community health check up.
Some well growth plants are available on the periphery of this ground
and some quantity of the building construction material is found stock
in this area.
The under construction RCC structure is located in the South west
coordinate of the open land.
The under construction RCC structure is located just in front of the
petitioners house i.e. house no 90 “B” and internal RCC road is passing
in between the petitioner house and the under construction RCC
structure.
The details of the under construction RCC structure and their
corresponding size measured during inspection are as follows:

a. Plinth area - 59.71 ft length, 27.56 ft width ( Area — 1645.60 sq

ft)
b. Plinth level is 2.88 ft from ground
c. On 1645.60 sq ft area roof is casted with RCC with 2 ft
cantilever projection all around the roof.
d. Presently the scaffoldings are installed for roof support.



14,

15.

16.

The one sewer line passing approx 2 feet away from the under
construction RCC structure is found damaged at two places and continues
flow of sewage from these leakage is not observed. Intermittently sewage
comes out above the ground level in small quantity but no sewage
impounding observed.

An another open area of Nirmal Palace colony, Awadhpuri, Bhopal is
located at the end of the east part of the colony. The area is visited along
with residents and petitioner representative.

This open are is covered with precast cement boundary wall by some
unidentified person. No construction is observed in this area.

Action Taken by MPPCB:-

MPPCB issued a notice on dated 18/08/2023 to Commissioner, Nagar
Nigam, Bhopal to stop the construction of RCC structure in the open area
of the Nirmal Palace colony, Awadhpuri, Bhopal and repair the damaged
sewer line. Copy is enclosed as Annexure- V.

Recommendations:

1. The damaged sewer line near the petitioners’ house at two places
should be repaired by Bhopal Municipal Corporation.

2. The open area in front of the petitioners’ house should be cleaned and
removed from building material stocked on it.

3. Plantation may be carried out in the open area.

4. The unauthorized construction in the open area of Nirmal Palace
colony, Awadhpuri, Bhopal should be removed.
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L. K. Khare Brajesh Sharma

SDM Regional Officer

M.P. Nagar, Bhopal Regional Office, MPPCB
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Inspection Photographs of Nirmal Palace Colony in presence of
residents

18.08.202318:10

23°1346.65"N 77°29'26.92°E

Altitude;442m :

B-85, Nirmal:Rlace, Magnum Vihar, Awadhpuri, Bhopal Madh}a .
Pradesh 462021 == :

1, 4 wadhpurt, Bhogal, Madiya Pradesh 462022 ncia D e C l m al D M S

Bhopal

Madhya Pradesh
India Longitude 77.491146 77°29'28"E

Latitude 23.22934 23°13'45"N

2023-08-18(Fri) 06:41(pm)

Residents of Nirmal Palace Colony



7/ A
N

.
Ehin

Decimal DMS
Latitude 23.229362 23°13'45" N
Madhya Pradesh |
India Longitude 77.491162 77°29'28"E

2023-08-17(Thu) 04:16(pm)

Building Material Stocked on open area



Open Area covered with precast RCC wall

No Construction in side open area located on the west end of the
colony
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